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Recommendations made by Sub-
Committee of Chief Ministers

383. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of PLAN-
NING be pleased to state:

(a) the comparative position of the
Centre/State resources’ pattern as
decided at the National Development
Council Meeting held in August, 1978
and those recommended by the Sub-
Committee of Chief Ministers at its
meeting held in January, 1979; and

(b) what is the final decision taken
by Government with regard to
the recommendations made by the
Chief Ministers Sub-Committee and
how far the Centre and State Gov-
ernment would be affected by those
and what are the broad outlines
thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI FAZLUR RAHMAN): (a) and
(b). The issue of Central assistance is
still under consideration by the Natio-
nal Development Council which is
scheduled to meet on 24th and 23th
»f February, 1979.
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Assistance to States for setting up
Mini Cement Plants

385. SHR] K. PRADHANI; Will the
Minister of INDUSTRY be pleased to
state the details regarding the assis-
tance offered by the Central Govern-
ment to the States for setting up of
mini cement plants particularly in the
State of Orissa in this regard during
the current financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMBI PRASAD YADAV):
The following incentives have been
allowed for setting up mini cement
plants with capacity not exceeding 200
tonnes per day (66,000 tonnes per
annum):—

(i) The ex-works price of cemen
produced by the minj cement plants
would be the same as the price
admissible to new large sized plants
viz. Rs. 296 per tonne. This price
will be assured for a period of five
vears from the date of going into
commercial production;

(ii) Mini Cement Plants will be
allowed a rebate in the payment
of excise duty uplo 50 per cent for a
period of five years;

(iii) While mini cement plants will
be subject to price control under
the Cement Control Order and shall
not sell cement at a price higher
than the contfrolled price, they will
be exempt from distribution control
under the Cement Control Order,
1867. The mini cement plants will
bear their own distribution costs and
will not be required to adjust the





